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THB MINISTER OF STATE OF THE 
MINISTRY OF SUPPLY AND TEX .. 
TILES (SHRI CH.-\NDRASHEKHAR 
SINOH): (a) to (e). The position 
with regard to import of natural rubber, 
copra and coconut oil in the import 
policy is as follows: 

Natura 1 Rubber: ImpO\ t of natural 
rubber is canalised through STC. 

Coconut Oil and Copra: Import of 
copra and coconut oil is canalised' 
through S~ate Trading Corporaiion of 
India/Hindustan vegetable Oil Corpo-
ration. Direct Import of Copra and 
coconut oil is also permissible to a 
limited extent under the impl)rt policy 
for registerad exporters against valid 
REP licences iSStH'd on certain exports 
as well as against flexibility allowed in 
the use of REP licences to lnanufacturers 
expol ters. 

This policy is with ,t viow to protect 
the interests of growers a~ well as con-
sumers by way of importing bare 
minimum quantity to bridge the gap 
bel ween demand and SUPPlY and its 
rdcase is madt! at prices which help to 
control the internal mark<.:t prices 
at lev( Is remunerative to t he growers. 

Representations have been received 
from Rubb~r, growers Associat ion of 
Kcrala against import of natural 
rubber. 

The quantity of rubber, co; O:lut oil 
and copra to be imported in the next 
three y~ars period as a whole has not 
been'decided. 

Building for Rubber Board, Kottayam 

7102. SHRI GEORGE JOSEPH 
MUNDACKAL: Will the Minister of 
COMMERCE be pleased to state: 

(a) how many of the Commodity 
Boards under his Ministry own build-
ings of their own to house • he head 
offices; 

(b) whetber the Rubber Board, 
Kottayam has submitted a proposal to 
bUild its own head office; 

(c) when the proposal was liven in 
~: __ ... ___ ...1. 
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(d) whether the fuu:1dation st0ne 
for the building has been laid, if so, 
when it was laid and by whom.,; 

(c) the reason for the delay in excu· 
ting th e proposal; 

(0 when Government prop )se to 
give the tend'~r for the construction of 
the building; and 

(g) whether Government are aware 
that delay in executing the prCljcct will 
inc;'case the Cust of construction and 
there-by causing fUI thcr dday ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SUPPLY AND TEX-
TILES (SHRI (CHANDRASHEKHAR 
SINGH) : (;I) Except ing Tea B,)ard and 
Coffee B'x~rd\ no other Commodity Board 
urdcr the Ministry of Comm-;rce is 
owning building of jts own to house the 
llcad Oflicc. 

(b) and (c). Y (.'s, Sir. Rubber 
B:)anl submitted the propos]l in JU[le, 
1984 and subsequent cla~jfications Were 
given in February, 1985. 

(d) , F()}lndation stone for the Head 
Office building was laid on 4t h February. 
1 984 by the Union Minister of 
Commerce. 

(c) to (g). Details of estimated costs 
of cJnstruction b lscd on requirement of 
spaee arc beillg exam:ncd and construc-
tion will be t.\kcn up after the proposal 
is approved by the E.F.C. 

Closure/Lockouts of Industrial Unsts 
in West Bengal Financed by IRBI 

7103. SHRI DEBI OHOSAL : Win 
the Minister of FINANCE be pleased to 
stute : 

(a) whether sonle of the industrial 
units financed/man.IRed by the Industrial 
Rl;!construction Bank of India (lRBI) in 
West Bengal have declared closure/lock· 
('Iuts; 

(b) if so, the number of such units; 

(c) the number or workers affected 
Iw 4l11en tnok-..nutll'closutes: 




